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Yinod Kumar Sinha 
Registrar General, 
High Court of Judicature at Patna. 

To 

The District and Sessions Judge, 

Patna, Gaya, Saran at Chapra, Sitamarhi, Samastipur, Aurangabad, East Champaran 

at Motihari, Vaishali at Hajipur, Bhagalpur and. Rohtas at Sasaram 

Sir, 

I am directed to say that the Hon'ble Court have been pleased to resolve to relieve Principal 

Magistrates of respective districts from additional charge of other work so that they can devote 

exclusive time to Juvenile Cases. 

This is for your information and needful. 

Yours faithfully, 
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Registrar General 


